$I TEM NO. 9 REG STRAR COURT. 1 SECTION |11 A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Cvil Appeal No(s). 9590/2011
STATE OF U. P. & ORS. Appel | ant ('s)
VERSUS
M S KESAR ENTERPRI SES LTD. Respondent ( s)
Date : 03/02/2016 This appeal was called on for hearing today.
For Appellant(s)
M Abhi nav Malik, Adv.
M. Ravi Prakash Mehrotra, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER

Last opportunity of three weeks is grant ed for curing

the defects in the application for substitution.
Li st again on 30. 3. 2016.
( PAWAN DEV KOTWAL)
Regi strar



